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I. the Chairman of the Commillee on Private Members' Bills and Re~lutions. 
having been authorised by the Comminee 10 present the Report on their hchalf. 
present this Fifleenlh Report. 

2. The Commincc melon 1 March. 199J for allocation of time to the 
resolutions at item Nos. 2 and J sct down in the List of Busines,4I for Friday. 
S March. 199J. 

J. The Committee reeomm,,'nd the allocalion of lime as fullows:-

(1) Rc!>ohllinn by Shri Jagal Vir Singh Orona regarding crcillion 
of new Slatcs of Unaranchal and Vananchal. 2 hours 

(2) Rcsolution by Prof. Susanta Chakrahorty regarding revin" of 
industrial pcllky. 2 hours 

RC'('omm('I/(I,";m, 

4. The Committee rel'ommend that thc allocation or time 10 resolulions. as 
shown in paragraph J ahove. be agreed '0 by the House. 

NEW DEli-II: 
J Mllrch. 1993 

10 Pha/gunQ. 1914 (Suka) 
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